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BEFORE THE REG STRAR M P. BHADRAN
Petition(s) for Special Leave to Appeal (Civil) No(s).12636/2006
NAND Kl SHORE Petitioner(s)
VERSUS
STATE OF U.P. & ORS. Respondent ( s)
(Wth appln(s) for permission to file additional docunents)

Date: 22/02/2008 This Petition was called on for hearing today.

For Petitioner(s)
Dr. Moni ka Gusai n, Adv.

For Respondent (s)

M. Gunnam Venkat eswar a Rao, Adv.

UPON hearing counsel the Court nmade the foll ow ng

CORDER

Del et ed.

(M P. BHADRAN)

Regi strar
rd



